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Email : cirp.lozixinfrastructure @

RELEVANT PARTICULARS
1. [Name of the corporate debtor along with LOGIX INFRASTRUCTURE PRIVATE LIMITED PAN :
PAN/ CIN/ LLP No. AABCL4533H
CIN: U72200DL2008PTC172835
2. |Address of the registered office LEVEL 3, VASANT SQUARE MALL, POCKET V,
SECTOR B, VASANT KUNJ, NEW DELHI 110070
3. |[URL of website, https://logixinfrastructure.in/
4. |Details of place where majority of fixed assets| Blossom County, Plot No 2, Sector 137, Noida, Uttar
are located Pradesh - 201305
5. |Installed capacity of main products/ services (Corporate Debtor is engaged in construction of one
residential project. Total 2384 residential units and 8 shops
were constructed. As per details/information received all
units booked/sold before CIRP commencement.
6. |Quantity and value of main products/ services | As per last available audited financial statements for the
sold in last financial year year ending 31.3.2020, Revenue from operations was Rs
122.65 crore.
Number of employees/ workmen One
Further details including last available The details can be obtained upon request at
financial statements (with schedules) of two  leirp logixinfrastructureZ gmail.com.
years, lists of creditors, relevant dates for
subsequent events of the process are available
at:
9. [Eligibility for resolution applicants under www.logixinfrastructure.in or may be obtained upon email
section 25(2)(h) of the Code is available at : |at : cirp.logixinfrastructure/@gmail.com.
10. |[Last date for receipt of expression of interest 29.09.2023
11. |[Date of issue of provisional list of prospective 09.10.2023
resolution applicants
12. |[Last date for submission of objections to 14.10.2023
provisional list
13. [Process email id to submit EOI cim.lc}gjz{mﬂé%@\g {lre’?zﬁ'::i].c\:-z'n

URE PVT LTD.

KUMAR GOYAL
frastfucture Private Limited,
A-001/IP-P0O0875/2017-18/11473
(Authorization for Assignment valid till: 24/11/2023)

Office: 304, D R Chamber, 12/56, D B Gupta Road,
Karol Bagh, New Delhi

<

Date: 12.09.2023
Place: New Delhi

=mail.com, ca.pawangoyal@gmail.com




